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Amindivi Islands, Manipur, Pondicberry 
and Tripura. Information in respect of 
remaininl States/Union Territories is not 
readily available. 

Rlco_eDCIatioal of Enllair), COlllml· 
Itee 00 tbe Worklos of Rall"a)" 

Especially tbe Claims Sectloll 

381. SHRI GEORGE FERNANDES' 
SHRI ONKAR LAL BER W A : 

wm tb, Minister of RAILWAYS 
I~ pleesed to state : 

(a> whether the Railway Boare! bud 
appointell a Committee coDsistiDI of Shri 
R. B. Lal, to enquire into the working 
of the Railways and especial1y the fune· 
,loainl of the Claims Section Of the Rail. -,.; 

(b) if so, wbether the Committee h., 
lubmitted its report; 

(c) the principal recommendatio", 
made bV the Commltlee; and 

(d) the aetion taken thereon? 

THE MINISTER OF RAILWAYS 
(SH1U NANDA): (8) A 'ODe. man 
l!lIpert Committee' consistinl of Shri R. 
B.' Lal was set up to enquire inlo the 
question of losses of and damase to con. 
sillll\Cnts booted by I~  Railways and the 
compensation claims arisinll Iherefrom. 

(b) Yel. 

(c) A statement of the observalions 
and recommendalions of this Committee 
was attached to Ihe Answer 10 Unslarred 
Question No. 8596 liven in Ihe Lol<. S.hh;' 
on 5.5.1970. 

(d) Out of 618 Observations and Re. 
commedations made in the Report, 324 
have been enmined and finalised and the 
rest are still under consideralion. Some 
of tbe steps taken or proposed to be taken 
in pursuance of the observKtions an.l reo 
commendations SO far considered include 
exercise of sreater care in 'marking anel 
_ddr,..iD,' of packaace ~  'I.bellin, of 

wagoos' to prevent consilnments from 
goins astray, improved sealing and proper 
r ivetinll of wallons and locking of IUlsale 

~ for better security, arou.ins of CODS. 
ciousness for the safety of soods and 
parcels in the minds of tbe staff at all 
levels, review of adequacy of staff at 
tbe stations for supervision of loadinll, 
unloadinl, ctc., wAtcbinll of detentions to 
consillnments en route, ~  of 
<ecurity measures for preventinl pilferaICs 
tbrolilb boles cut in tb. panels of tbe 
"'Bflons, doina repairs to damased wasons 
on a larler scale, stopralle of loadinl of 
pilferable commodities in panel cut 
walon., flttinl of anti.bleedioll device on 
tbe tlapdoors of tbe wallons io prevent 
pilferase tbrousb flapdoor crevices, pro. 
vidinl .umcient accommodation in trains 
for cBrrialle of perisbable parcell, 
providinll proper ~ for handl. 
inll of ~ at stations, conductioJ 
of surprise checks for detectinl irre. 
lIula,iti .. and malpractices, rationaliaation 
of the procedure for opeoinJ of Ales anti 
i.sue of rAY orden, submission of MilS/nil 
and Dama,.d Goods Reports by the sta. 
tions to the Claims Omces in advaoce of 
tl). claiml, prompt completion' of enqui, 
ries, introduction of mobil claims offices 
to setUe claims at .t.ations, prompt dis. 
rosal of reminders and appeals, ~  
up of the ~  miaimil'lAtion nf 
litigAtinn, etc, 

AII.RAtions ASlinst "'I: •. Alembic 
Group of Indll.triu 

~  SHRI GEORGE fTRNANDES: 
W,II the Minister of COMPANY 
AFFAIRS he ~  10 refer 10 the reply 
given to tTnstorred Question No. 11)284 on 
the 19th May, 1970 reIBrdinll the alleR8. 
tion' "llaiMI ~  Alembic Groun ~

~  ie!'i And ~  . 

(a) whether Government have since 
Investigated into the chars.. that two 
Com""ni.. from the Alembic Group of 
Industries, Baroda have made a donation 
of Rs.50,OOO to Shri S. K. Patil thollgh it 
i. officially stated that the dODation is in 
the name of the Bo "h"y f'rade'h Cong,." 
Committee; 

(b) if ''', the detRils of the findin,. I)f 
tbe inquiry; 
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(c) whether any legal action would be 
instituted against Shri S. K. Patil for not 
show ina tbe don"tion in the Bombay Pra-
desb Conllress Committee accounts and. 
if, not, tbe ~ ~ therefor; and 

(d) whether any action is proposed to 
be taken Ilgainst the Company for sbowing 
a personal gift as a political donation and, 
if. n'at, reasons thorefor ? 

THE MINISTER OF COMPANY 
AFFAIRS -(SHRI RAGHUNATH A 
REDDY): (a) to (d). Inspection of the 
books of aCCOunts of the ~ has 
been ordered under section 209(4) of the 
Compapies Act, 1956. The inspectiou 
report is awaited. 

Price of Cllplt.n Brand Cillarettes 

3M. SHRIGBORGE FERNANDES 
Will tbe Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE be plealed to state: 

(Il) whether Government are aware 
that the Imperial ~  ~ bad 
been marketinll Capstan brand cigarettes at 
Re. 1/- a packet before the F,bruary, 1970 
'Budlet; 

(b) whether this packet now sells at 
R s. 1.30 per packet; 

(c) whetber soon after tbe Budget, 
tbe Company introduced another Capstan 
racket and marketed it at 55 raise. 

(d) whetber Government are aware 
that the second braDd was introduced in 
order to confuse tbe consumer and make 
bim feel tbat be is smoking tbe high 
priced Capstan at a reduced priees; 
and 

(e) whether it is also a fact that 
this Dew brand has .been introduced by the 
Imperial Tobacco Company in order to 
indulae in unfair competition with tbeir 
rivels marketi.g popular cla"retles in the 
medium rrice range ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA) : (a) and (b), Tbe 
Imperial Tobacco Company were marketiDg 
Capstan Medium cigarettes at Rs. 1.25 
per packet of ten cigarettes, and increased 
its price to Rs.1.30 per packet following 
the February 1970 Budget. 

(c) The Company whicb bad discontinu-
od tbeir Capstan Navy cut Mallnum ciga-
rette in 1917. reintroduced this brand in 
1969. 

(d) and (e). As these ciaareltes are 
packed in differeDt coloured packets, tbe 
Medium in white packets and tbe Malnum 
in blue, sucb cODfusion sbould not noro 
mally take place. There does not appear 
to be Bny element Of unfai r competition 
in the company reintroducing a medium 
priced cigarette which had earlier been 
sold by them. 

Incidents In Public SectorSteel 
Plants. 

385. SHRI M. L. SONDHI': Will 
the Minister of STEEL AND HEAVY 
ENGINEERING be pleased t,o state: 

(a) wbether it is a fact tbat vollent 
incidents have escalated in the public 
sector Steel Plants; 

(b) if so, the openning'of hIs; Minis-
try, the labour Ministry ~  the Home 
Ministry regarding, l/lis ,phenomenon; 
md ' 

(c) the decision taken by Government 
for the control of voilent COnflicts and 
lowering of tensions in the public sector 
Steel Plants? ' 

THE DEPUTY MINISTER' IN THE 
MINISTRy OF STEEL AND HEAVY 
ENGINEERING (SHRI IVtOHAMMED 
SHAFI QURESHI): (a) No, Sir. 

(b) and (c). Do not ~  




